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Title: The Minister of State in the Ministry of External Affairs laid a statement regarding status of implementation of the
recommendations contained in the 2"d and 4th Reports of Standing Committee on External Affairs on Demands for Grants
(2009-10 and 2010-11, respectively), pertaining to the Ministry of External Affairs.

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRIMATI PRENEET KAUR): I beg to lay a

Statement on the status of implementation of the recommendations contained in the 2"d Report (15t" Lok Sabha) of the
Standing Committee on External Affairs in pursuance of Rule 73A of the Hon'ble Speaker, Lok Sabha.

The Standing Committee on External Affairs examined the Demandsfor Grants of the Ministry of External Affairs for the
year 2009-2010 and laid its 219 Report in the Lok Sabha on 34 December 2009. The Report included 20 recommendations

on which Action Taken Report was submitted to the Committee on 8t" March 2010.

Now, I am laying on the Table of the House the progress made in implementation of the recommendations of the
Committee (Annexure), as required under Hon'ble Speaker's above direction. The recommendations of the Committee
have been studied in the true letter and spirit and every endeavour will be made to look into these recommendations. I
would not like to take the valuable time of the House to read out all the contents but would request that this may be

considered as read.

MADAM SPEAKER: Now, the House will take up *Zero Hour'.
Shri H.D. Devegowda.
...(Interruptions)

SHRI H.D. DEVEGOWDA (HASSAN): Madam, we have already given notice. ...(Interruptions)
MADAM SPEAKER: Nothing else except what Shri Devegowda says will go in the record.

(Interruptions) &€+
SHRI H.D. DEVEGOWDA: We must be allowed to raise a very important issue under Zero Hour. ...(Interruptions)
MADAM SPEAKER: Nothing else except what Shri Devegowda says will go in the record.

(Interruptions) 8€;*

MADAM SPEAKER: He is raising some matter.

...(Interruptions)
3TEALT FABIGAT: 31U T 4G SIIY,
«..(cTaeImon)
31EAGT ABIGAT: 31U cllsT 46 SIE 3ii St sifae aeror difsrg,
«..(cIaeImoD)

12.09 hrs.

At this stage Shri Anant Kumar Hegde and some other hon. Members came and stood on the floor near the Table.



SHRI H.D. DEVEGOWDA : This House cannot be run by the Opposition Leader because of the numerical strength. We have
got every right to express our grievances. ...(Interruptions) This is not the way....(Interruptions)

3IERIST ABIGAT: PRI 46 SV 312 368 dletol Sl
....(cuatmor)
MADAM SPEAKER: Nothing will go on record except the version of Shri H.D. Devegowda.
(Interruptions) G€/»
SHRI H.D. DEVEGOWDA : Madam, when we have got any grievance, we have to raise it in the House....(Interruptions)
MADAM SPEAKER: The House stands adjourned to meet again at 12.30 p.m.

12.12 hrs

The Lok Sabha then adjourned till thirty minutes past Twelve of the Clock.

12.32 hrs.

The Lok Sabha re-assembled at thirty-two minutes past Twelve of the Clock.

( Madam Speaker in the Chair)

€| (et

MADAM SPEAKER: Shri H.D. Devegowda.
...(Interruptions)

31€ST ABIGAT & 31U cllol A6 SIU| VAL SIdl 8l Al & b b3t ol dictor of f=m SIe,

€| (cauron)
oft forfdrenia g (sMigsT): G, IRT UP WRIC 3B 3MS2 J).... (AdersT)
SMEAGT HBIGAT = SH3Y 3IAR I BIS WRIC 3B ST oTal BT 3

€| (cauron)
12.33 hrs.

At this stage Shri Anant Kumar Hegde and some other hon. Members came and stood on the floor near the Table

31EAGI HBIGAT = 31U 3] fic Uz aIftxr acr SIS 3z dAlereflRl AG3=T DI 3efl aId daal difsre,

&€ | (caaemor)
SHRI H.D. DEVEGOWDA : I would like to raise this issue which is very important....(Interruptions)
31ERA8I HBIGAT = 31U 3MUof! fic Uz aIftxr acr SISy

3€ | (catror)



	The Lok Sabha then adjourned till thirty minutes past Twelve of the Clock.

